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Energy Department

Notification
The 1°" Serptember 2026
No. 902 /drs fafaeg—25 /2011—15— Under State Business Reforms Action Plan
(SBRAP) 2026, Reform No. 58 provides for the following :-
Automate Discom NOC based on transformer load/capacity benchmarks, to be

computed in the system.

In compliance to Reform No. 58 under SBRAP-2026, Bihar DISCOMs
(NBPDCL & SBPDCL) have implemented a streamlined, automated process for issuance
of NOC for new electricity connections for load up to 150 KWbased on transformer
load/capacity benchmarks as circulated by Bihar DISCOMsvide Notification No. 912
dated 07.05.2026 in view of Case No 4/2025 before Hon’ble BERC.

This certificate is issued with the approval of the competent authority.

Yours faithfully,
SUDHA GUPTA,
Joint Secretary.
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